0SLP( C) 54/ 12, et c.

1
| TEM NO. 2 COURT NO. 2 SECTI ON | VB
[ part-heard]
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).54/2012
(From the judgenent and order dated 20/12/2011 in CW No.

14194/ 2010, LPA No. 366/ 2011 of The HI GH COURT OF PUNJAB & HARYANA AT
CHANDI GARH)

SPEAKER HARYANA VI DHAN SABHA Petitioner(s)
VERSUS

KULDEEP BI SHNO & ORS. Respondent ( s)

WI TH

SLP(C) NO 55 of 2012

SLP(C) NO. 59 of 2012

[(Wth prayer for interimrelief and office report)]

SLP(C) NO. 72 of 2012

(Wth appln.(s)for exenption fromfiling c/c of the inpugned
judgnent and with prayer for interimrelief and office report)

Date: 15/03/2012 These Petitions were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE ALTAMAS KABI R

HON BLE MR JUSTI CE J. CHELAMESWAR

For Petitioner(s)

in SLP(C)54/12 M. Rohinton F.Nariman, S. G I.

& for R2 in other M. Al ok Sangwan, Standing Counsel (Har.)
SLPs Ms Shiel Sethi, Adv.-on-Record.

In SLP(C) 72/ 12 M. Devashi sh Bharuka, Adv.-on-Record.

& R3,5,6 in SLP(C)54 M. Pardeep Dahiya, Adv.

of 12, R4,5,6 in SLP Ms. Jasneet Chandhoke, Adv.
(0O 55/12, R6i nSLP(CO)

No. 59/ 12 and R5&7 in

SLP(C) 72/ 12

In SLP(C)59 & 72 M. Mikul Rohtagi, Sr. Adv.
SLP(C) 54/ 12, etc.
2
of 12 and SLP(C) Ms. Charu Sangwan, Adv.
55/ 12 Ms. Ruchi Kohli, AOR
M . Devashi sh Bhar uka, Adv.-on-Record.
M. Shi vendra Dwi vedi, Adv.
R2,4 in
In SLP(C)54/12 M. Mikul Rohatgi, Sr. Adv.
R4,5 in SLP(CO Ms. Charu Sangwan, Adv.
59/12 & R4,6 in Ms. Ruchi Kohli, Adv.-on-Record.

in SLP(C) 72/ 12



For Respondent (s)

RL in SLP(C) Nos. 54,
55,59 & 72 of 2012

In SLP(C)54/12 &
/intervenors

in
IA 2 to 4/12

In SLP(C)54/ 12

for RB in SLP(CO
Nos. 54, 55, 59 of 12

& RO in SLP(C)72/12

SLP(C) 54/ 12, etc.

( Sheet al
COURT MASTER

UPON heari ng counsel

their

matters,

Dhi

M. Ni dhesh Gupta, Sr. Adv.

M. Sat Pal Jain, Sr. Adv. (N.P.)
Ms. Ni dhi Gupta, Adv.

M. Amt Kurmar, Adv.

M. Tarun Gupta, Adv.-on-Record.
Dr. Raj eev Dhawan, Sr. Adv.

M. Adi tya K. Chaudhary, Adv.

M . I nder pal Goaj at, Adv.

M. J. Sen, Adv.

M. Sanj ai Kumar Pat hak, AOR
M. Vijendra Kumar, Adv.

M . Shai kh Chand Saheb, Adv.

M. Tarun Gupta, AOR

Ms. Meenakshi Arora, AOR

the Court nmde the follow ng
ORDER

Heari ng concl uded.

Judgnent reserved.
The parties will be entitled to
respective witten submi ssi ons in

within a week from date.

ngra) (Jugi nder Kaur)

Assi stant Registrar

file

t he



